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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

Bulletin Part-I
(Brief summary of proceedings)
Friday, 16 March 2018 / 25 Phalgun 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

Obituary References :

The House paid homage and observed two minute silence on:

1. The killing of Nine CRPF soldiers in the Naxalite attack in Sukma, Chhattisgarh on 13
March 2018 and Army soldiers Jammu & Kashmir.

2. The sad demise of Stephen Hawking, renowned physicist.

Paper laid on the Table :
Secretary, Legislative Assembly laid on the Table of the House, a copy of English & Hindi
versions of the address delivered by Hon’ble Lieutenant Governor.

Motion of Thanks on Hon’ble Lt. Governor’s Address:

Shri Satyendra Jain, Hon’ble Minister of PWD moved the following Motion:

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to
the Assembly on 16 March 2018.”

Shri Girish Soni seconded the Motion.

Ruling of the Chair regarding Shri Kailash Gahlot continuing as Minister:

On the objection of the opposition members regarding Shri Kailash Gahlot continuing as
Minister in spite of being disqualified, the Chair ruled that as per Constitutional provisions
read with the Section 43(2) of the GNCTD Act, 1991, Shri Kailash Gahlot could continue up
to six months as Minister without being a Member of the House. He informed the Members
that the Hon’ble Supreme Court had also upheld this position and hence there was no grounds
to prevent Shri Kailash Gahlot continuing as a Minister.

Presentation of Reports :
I.  Ms. Rakhi Birla presented the ‘Second Report of the Business Advisory Committee’
on the Table of House.
II. Ms. Rakhi Birla presented the ‘Third Report of the Private Members’ Bills &
Resolutions Committee’ on the Table of House.

Short Duration Discussion (Rule-55) :
Shri Saurabh Bharadwaj initiated short duration discussion on ‘suffering caused to people
of Delhi due to sealing of premises and Police brutality during the Sealing processes.
The following members participated in the discussion :-
Shri Vishesh Ravi
Shri Pankaj Pushkar
Shri Akhilesh Pati Tripathi
Shri Somnath Bharti
Shri Manjinder Singh Sirsa
Shri Narayan Dutt Sharma
Shri Rituraj Govind
Shri Mohinder Goyal
9. Smt. Bandana Kumari
10. Shri Gulab Singh
11. Smt. Pramila Tokas
12. Shri Jagdish Pradhan
13. Shri Jitender Singh Tomar
14. Ms. Rakhi Birla, Hon’ble Deputy Speaker
15. Shri Ajay Dutt
16. Shri Rajender Pal Gautam, Hon’ble Minister of Social Welfare
17. Shri Vijender Gupta, Hon’ble Leader of Opposition
18. Shri Gopal Rai, Hon’ble Minister of Labour
Shri Arvind Kejriwal Hon’ble Chief Minister replied to the discussion.
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Shri Saurabh Bharadwaj moved the following Resolution with the leave of the House:
“The Legislative Assembly in its sitting on 16" March 2018 resolves that:

Whereas, the ongoing sealing drive in various markets in the National Capital Territory of
Delhi has wreaked havoc among the traders and has left thousands of workers unemployed;
and

It takes a lifetime and in many cases generations to set-up any establishment for livelihood;
and

A metropolis of the size of Delhi has come up over centuries and has witnessed hard working
people contributing immensely to the country’s economy, and

After 2012, the Hon’ble Supreme Court of India had given ample opportunities to the DDA
and Municipal Corporations in Delhi to regularise the existing commercial establishments;
The unjustified sealing drive being carried out today is a direct consequence of the negligence
and inefficiency of Delhi Development Authority and Municipal Corporations of Delhi; and

Not only are the MCDs resorting to sealing of commercial establishments by force without
even checking the papers/documents, but Delhi Police has also been unleashed to terrorise
innocent traders and their family members, which was seen in full force in Amar Colony
Lajpat Nagar recently; and

Such a state of affairs in the country’s national capital is unacceptable and an atmosphere of
fear prevails in Delhi markets today,

Now therefore, this House strongly condemns the use of force and brutalities committed on
innocent traders and their families; and

Demands that the ongoing sealing in various markets of Delhi be immediately stopped; and

Further resolves that the Central government should take all possible steps, including
bringing a new bill/amending existing laws in the ongoing Budget Session of Parliament or
Ordnance to halt sealing with immediate effect.”

Shri Vijender Gupta, Hon’ble Leader of Opposition suggested that the Resolution be amended
to include changes in the Master Plan by DDA and stopping of sealing activities by the
Monitoring Committee of the Hon’ble Supreme Court.

Shri Arvind Kejriwal, Hon’ble Chief Minister agreed to the suggestion.

Shri Saurabh Bharadwaj moved the following amended Resolution:

“The Legislative Assembly in its sitting on 1 6™ March 2018 resolves that:

Whereas, the ongoing sealing drive in various markets in the National Capital Territory of
Delhi has wreaked havoc among the traders and has left thousands of workers unemployed;
and

It takes a lifetime and in many cases generations to set-up any establishment for livelihood;
and

A metropolis of the size of Delhi has come up over centuries and has witnessed hard working
people contributing immensely to the country’s economy; and

After 2012, the Hon’ble Supreme Court of India had given ample opportunities to the DDA
and Municipal Corporations in Delhi to regularise the existing commercial establishments;
The unjustified sealing drive being carried out today is a direct consequence of the negligence
and inefficiency of Delhi Development Authority and Municipal Corporations of Delhi; and

Not only are the MCDs resorting to sealing of commercial establishments by force without
even checking the papers/documents, but Delhi Police has also been unleashed to terrorise
innocent traders and their family members, which was seen in full force in Amar Colony
Lajpat Nagar recently; and

Such a state of affairs in the country’s national capital is unacceptable and an atmosphere of
fear prevails in Delhi markets today,

Now therefore, this House strongly condemns the use of force and brutalities committed on
innocent traders and their families; and

Demands that the ongoing sealing in various markets of Delhi be immediately stopped; and
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Further resolves that the Central government should take all possible steps, including bringing
a new bill, amending existing laws in the ongoing Budget Session of Parliament, or issuing
Ordinance; and

Also resolves that DDA should suitably amend the Master Plan; and

Also resolves to request the Monitoring Committee of the Hon’ble Supreme Court to hold the
sealing activities till such time as the Central Government takes suitable corrective steps.”
The amended Resolution was adopted with voice vote.

Announcement regarding Assembly Secretary:

The Chair announced that he had relieved Shri Prasanna Kumar Suryadevara on the request of
the Hon’ble Speaker of Andhra Pradesh Assembly. He placed on record the valuable
contribution of Shri Prasanna Kumar Suryadevara during his tenure.

The also announced that he had appointed Shri C. Velmurugan as Secretary till further orders.
He expressed displeasure over the press release of Shri Vijender Gupta, Hon’ble Leader of
Opposition seeking to scandalise the absence of Shri Suryadevara and requested him to
maintain the dignity of constitutional posts.

Announcement Regarding Budget:

The Chair announced that the sitting of the House on 22 March 2018 shall commence at 12.00
Noon as the Hon’ble Deputy Chief Minister would be presenting the Annual Budget on that
day.

The Chair adjourned the House upto 2.00 PM on Monday, 19 March 2018.

C. Velmurugan
Secretary
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